GOVERNMENT OF INDIA
MINISTRY OF RURAL DEVELOPMENT
DEPARTMENT OF RURAL DEVELOPMENT
RAJYA SABHA
STARRED QUESTION NO.116
TO BE ANSWERED ON 27.07.2022
SCHEMES AT PANCHAYAT LEVEL INUTTAR PRADESH
116 SMT. KANTA KARDAM:
Will the Minister of RURAL DEVELOPMENT be pleased to state:

the details of schemes and programmes implemented by Government at the Panchayat level in
Uttar Pradesh especially for rural areas?

ANSWER
MINISTER OF RURAL DEVELOPMENT
(SHRI GIRIRAJ SINGH)

A Statement is laid on the table of the House.
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Statement referred to in reply to the Rajya Sabha Starred Question No. 116 for reply on
27.07.2022

The Department of Rural Development (DoRD), Ministry of Rural Development
(MoRD) is implementing a number of welfare schemes to alleviate poverty in rural areas and to
bring about overall improvement in the quality of life of the people in rural areas, strengthening
of livelihood opportunities, providing minimum guaranteed employment, promoting self-
employment, skilling of rural youths in various useful trades and entrepreneurship, infrastructure
development and provision of social assistance. These include Mahatma Gandhi National Rural
Employment Guarantee Scheme (Mahatma Gandhi NREGS), Pradhan Mantri Awaas Yojana —
Gramin (PMAY-G), Pradhan Mantri Gram Sadak Yojana (PMGSY), Deendayal Antyodaya
Yojana — National Rural Livelihoods Mission (DAY-NRLM), Deen Dayal Upadhayay — Gramin
Kaushalya Yojana (DDU-GKY), Rural Self Employment Training Institutes (RSETIs), National
Social Assistance Programme (NSAP) and Shyama Prasad Mukherji Rurban Mission
(SPMRM). Further, Department of Land Resources (DoLR), MoRD is also implementing
Watershed Development Component (WDC) of Pradhan Mantri Krishi Sinchayee Yojana
(PMKSY), which is principally for development of rainfed portions of net cultivated area and
culturable wastelands. All these schemes/programmes cover the panchayats of Uttar Pradesh
too.
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